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A'I'TD,NDANCE-CUM-ORDER SHEET OI,'l'lltrl I{EARING OF PRINCIPAL BENCII OI,- THE
NATIONAL COMPANY LAW TRIBUNAI, ON 19.10.2016

NAME OF'THE COMPANY: Sh. VUay Kumar Gupta & ors.

V/s.

M/s. S.R. Cottex Pvt. Ltd.

SECI'IONOf'-TUECOMPANIES AC'l.241/242oftheCompaniesAct1956 and241/242of the

Companies Act 2013.

S.NO. NAMD DESIGNATION REPRESENTATION SIGNATURE

Order

On the request made by the counsel for the respondents (contemnor), we

extend the time granted on the last hearing till Monday, 24.I0.20L6. The contemnor

shall remain present in person along with the reply affidavit'

Interim orders to continue.

List on 24,10.2016.

19.10.2016
(P.K.5ud)
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